
CENTRAL M311IN ISTOIT I JE TR IBU\UL 
ANLLUFE 

J*TEU THIS THE 14th JY OF JULY, 1987 

Prasent : Horb10 Sri Ch.Ramakrjshna Ran 	l'lornber(J) 

Honli.le Sri P.Srjnjvasan 

Application Ho. 	2-/d7(F) 

1<.lohan Pal, 

C/a Sri Pras.d Subbanna, Mdvoc,i as, 
'o.150/35, 'Jaqdovi', 

Shank a. r : ur am, 
8ancalia - 4. 

i, Sri Prc1Ead Subbanna 

'Is. 

The Director of Cansus Oprati ns 
in iarnataka, 21/1, 1isaioi Ro:d, 

Bngalore - 27. 

'p. 

... Adwocte ) 

Applicant 

The Joint )1rector of Cn sus 'O. eratiol, 
No.21/1, lission Road, banqalore - 27. 	... 	Rpondnts 

Sri ftJ.Rao 	 ... 	dvocata ) 

This appliabion has ccrna up beforo the court today. 

HocYble Sri P.Srinivasan, I'mbor'¼ J.) nad the following : 

U R 3 h 

In this applicaton made u/s 1 of the Administrative 

Tribunals ict, 185, the aplicant is aqgrjev3d with order datad 20.5,d7 

of ra.pondcnt 2 (JL) Cansus Operntii.ns, <arnat 3ka) by which he uJaS rav.itad 

from the post of Statistical 	istant to that of Computor. 311 i.i.Rao, 

Addl. C.C.S.C, appealad for th- raspondwnts. Aftar the rntter was hoard 

for some time Sri Prasd Subbanna learned counsel f'oi the applicant, 

sought permission to with'Jiaw the application to which Sri hac has no 

jaction. In view of this the a plicaLion is dismissed as withdrawn. 

Parti . to baar thjr own costs 

/ 

ILi1E1() 



RAP  
REGISTERED  

CENTRL ADMINISTHiT1VE RIiUL 
BANGALORE BENCH 

*c 

Commercial Complex(BDA), 
Indiranagar, 
Bangalore - 560 038 

Dated : 

Application No. 	412/7jF) 	__J*&( ) 

wCM6XXX6 -- 	- ---. ..- 

- pp1icant 

K.Mohan Pai 	V/s. It. Director of Census Operations in Karnataka & anr. 

To 

I. K.Nohen Pai, 
5, Sri.M.Vasudeva Rao, 

f'ficó'bf the Director of Census Operations, 	Central Govt. Standing Counsel, 
High Court Buildings, 
B'lor.— 1, S?igairé. 27. 

Sri.Prasad Subanna, 
Advocate, 
No., 3 9 

	

	Shankarapuram, 
4. 

The Director of Census Oprationa, 
21/1, Mission Road, 
B'lore- 27. 

The 3eint Director of Census Operation, 
No.21/I, Mission Roed, B'lore- 27. 

Sublect: SENDING COPIES OF ORDER PASSED BY THE BENCH IN 

APPLICATION NO. 	412/87(F) 	- 

Please find enclosed herewith the copy 'of the 

passed by this Tribunal in the above said Application on 	14-7-87 

:IL. 
Encl g as above. 	 SEC1IL1FFtCER 

(iiJDICIAL) 

'Balu 

A 	I 



CENTRAL A)1'lINI5TF%TIJE TRIBUNAL 7 BkNLALDkE 

DATLD THIS THL 14th DAY OF JULY, 1987 

Present 	: 	Hon'- ble Sri Ch.Ramakrjshna Ran Ilember(J) 

- - 	 Hont tie Sri P.Srjnjvsan 1emter(A) 

ppliction r\Jo. 412/87(F) 

I.Mohan Pai, 

C/o Sri Prasad Subbanna,Advocotes, 
No.150/3, 't1aqdeji', 
Shankerpuram, 

Bangaloxa - 47. 	 ... 	 Applicant 

( Sri Praad Subbartna 	 ... Advocte ) 
tis. 

The Diiector of Census Operations 
in Iarnataka, 21/1, Missjo-i Road, 
Bancialare - 27. 

The Joint 3irector of Census O1 eratio -11  

No.21/1, Mission Road, banoalore - 27. 	... 	 Respondents 

( Sri MJ.Ro 	 •.. 	Advocate ) 

This application has come up before the court today. 

Hor'ble Sri P.Srinivasan, t1arnberA) made the following : 

OR DR 

- In this application maie u/5 1 of the Administrative 

Tribunals Act, 1985, the applicant is agorievd with order dated 20.5.87 

of repondent 2 (ji Census Operatiuns, Karnataka) by which he was rev_ited 

from the post of Statistical Asistant to that of Computor. Sri 1..Rao, 

Add.. C C S C , appeared for therespondcnts. After the mtter was hLrd 

fcaome time Sri Prasdd Subbanna, learned counsel for the applicant, 

ellil- ought permission to withdraw the application to which Sri hao hs no ob—

jction. In view of this the application is dismissed as withdrawn. 

-T.- 
Partic to bear thcir own costs. 

: 	 - 	 - 
- 

- 	-- 	1E1EER(J) 	 I1E18R(A) 

iy 	Cep'i.. 
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MNGALOBE 


